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^ho draw-salary e<lual to the amount *-f *he 
paid pension; 

(b) 11 eo, what is the difference twtween 
the two different amoun's of dearnesR 
allowance given to pensioners and regular 
employees in different categories of services; 
and 

(c) what are the reasona for which •ess 
amount of dearness allowanice is paid to the 
pensioners? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRl SAWAI 
SINGH SISODIA): (a) Yes, Sir 

(b) The serving employees getting Oasic pay 
upto Rs. 400/- per month ■are sanctioned 
additional D. A. at the rate of 4 per cent of rise 
of 8 pointa in the 12 monthly average of the 
All India Working Class Consumer Price 
Index and employees ge'ting basic pay of more 
than Rs 400/- per month are sanctioned 
additional D. A. at the rate of 3 per cent per 
month on a -similar rise in the price index, sub-
ject to certain minimum and maximum 
amounts. The pensioners, irrespective of their 
amount of pension, are being paid additional 
reh>f at the rate of 2£ per cent on a rise of 
every 8 points in the 12 monthly average oj the 
price index, subject to a minimum of Rs. 2.50 
and a maximum of Rs. 12.50 per month. 

fc) The amount of D.A. relief being paid to 
the pensioners is based on the 
recommendations of the Third Pay 
Commission which was accepted by ■the 
Government. The Commission «tid not 
recommend the grant of D. A-relief to 
pensioners, at the same rate *c a'lowd to 
serving employees as the family and other 
responsibilities Of a pensioner are not 
considered to fee of the same order as of a 
serving 

Government employee. 
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Option for Ind a to become a nuclear 
power 

f2375. SHR1 G. C. BHATTA-
CHARYA: Will the Minister of 
DEFENCE be pleased to state.. 

(a) what an the reasons for which 
Government a?e n°t exercising    the 

tPreviously Un9tarred Question 2063, 
transferred from the 18th March, 1982 

option of becoming a medium nuclear 
power at a time when1 the country ia 
being surrounded by the countries, 
possessing nuclear weapons, particularly 
when the country hag the infrastructure 
for becoming such a power; and 

(b) what are the steps Government 
propose to take to meet the threats to the 
country from the court- 

 


